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I THE CEMTRAL /DMINISTRATIVE TEIEUNAL, JATFUR BENGH, JALFUR
CP 105/2007 in QA J483/74 | DATE CF CEDER: 7,2.0003

Ghanshyan Suota 3on of Shri Hazarilal agzd dhout o3 yzars resident
of Village Tatwara District, Sawaimadhopur and werling as E Dy

Branch Postmazter Havayanpur Tatwara Fost @ffice, Dis trict

Sawaimadhopuryg

3 Applicanty
VERSUS

le S Mohenaliumar, Chisz{ Postmaster 32neral, Rejasthan Circls
Jaipur,
2 Shri 3.1, Shama, Superintend:nt of Post Officss,

Sawaimadho pure

ié+ ¢ Respondents,

Mr. F.L, Thawari, Counsel for ths applicants

2 =~ .‘,;’1, ] -
Mrs Tzj Prshash Shamma, Coudsel for the respondents:i

GORAM ¢

Honthle Mr; H.O, Gupta, Member (Administrative)

Hon'lble My, M,Ls Chauhan, Member {Judicial)

OHDER (ORAL)

Thisz Contampt Prtition has been filed for ths allzged
wilful dizobedizncz of the order of this Tribunal dsted 21,5,2002

passed in CA Ho., 422/96%

2, Heard the l2armm:zd counsazl for the partizs 4
2. Thz lzamed couns:zl for the arplicmt submits that the

agplicant haz besn granted the relief as per order dated 2Ly 02002

and he does not want Lo poncaes d furthsr in the CP<
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4, In visw of the such submissions, this Contempt F2iition
is dismiss2d, Noticees are discﬁ-arg‘ed,;
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(M,L, CHAR j (H.0, GUPTA
MEMBER (J) - MEVMBER (A




